NATIONAL COMPANY LAW TRIBUNAL

BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH, BENGALURU, HELD ON 28.09.2018

PRESENT: 1.Hon’ble member (J) Shri Rajeswara Rao Vittanala,

2. Hon’ble member (T) Dr. Ashok Kumar Mishra
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Pﬁﬁ(ﬂdzgn Ravi Shankar along with Shri Vinay Kumar, learned counsel for the
Petitioner and Shri Aditya Patél, learned counsel for the Respondent.  Shri Ravi Shankar,
learned cbunsgl or the Petitioner reported ready. However, Bank Manager was ‘not
present. He @Mo ensure the presence of Banka Manager on the next date of
listing. Learned counsel for the Respondents request short time as the Senior Counsel

engaged in this matter is engaged m Hon’ble High Court. Post the case on 10.10.2018. No

further adjournment witl be given.
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